IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF NOVEMBER 2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVY ADVOCATE
ROOM REGISTRATIO RESPONDENT NAME E MOBILE
N

NUMBER
PROCESS

1 |MS. NEELOFER ABIDA PERVEENICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL|

ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,CENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02

IMS. DEVENDER KUMAR SHARMA,,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-03

w

4 [MS ANIL KUMAR SISODIA,CENTRAL  [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL [NIL
WUDGE (COMMERCIAL COURT)-05

6 |SH. RAM LAL MEENA, DJ COMM-CENTRAL |NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

[7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07

8 |SH. SANJEEV KUMAR MALHOTRA,[CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT

9 [SH. DEEPAK GARG, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT-09

o [SH. AJAY PANDEY, DISTRICTICENTRAL [307 [Civil CS l15-11-2025 [RAVI WADHWA Vs [DIGVIJAY 9953413632 [ [15-11-2025
WUDGE, COMMERCIAL COURT (COMM)/12 [LIZA CLOTHING ANDPJASWAL(P|
lo1/2025 IAPPARELS PVT LTD



mailto:adv.rita.sanghavi@gmail.com

CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ISH. S.S RATHI, DISTRICT JUDGE, ICS (COMM) ICS [30-05-2025 IM/s B.R. TECH TEX Vs[Piyush 8860459079 fadvpiyushpfi4.11.2025
ICOMMERCIAL COURT (COMM)/63 IRAJASHEKHAR MPahuja hujag1@g
310 [1/2025 INALLA Prop. M/s ZIVA| Imail.com
[DYE CHEM
ICOURT [CS (COMM) ICS 131-10-2025 IMRKL FAB PRIVATEAnuj 9999936866 faga.justice [14.11.2025
JROOM (COMM)/11 [LIMITED VsGupta (@gmail.co
310 137/2025 IMAHALAKSHMI m
[TEXTILES
ICOURT [CS (COMM) ICS [31-10-2025 IS N ELECTEL PRIVATEAnant 9312401165  |phushan_a [14.11.2025
JROOM (COMM)/11 ILIMITED Vs  ALFABhushan ant@hot
10 6/2025 [DEAL PRIVATE] imail.com
[LIMITED
ICOURT [CS (COMM) ICS [20-04-2025 [Central Bank of India VsK K|7838821105  [kkmudgil2 [18.11.2025
JROOM (COMM)/45 [BIR SINGH Mudgil lp@gmail.cof
10 8/2025 m
ICOURT [CS (COMM) ICS 13-09-2024 'AISHNO WIRE PVTNeeraj 9811267045  finfo@jusla [18.11.2025
[ROOM (COMM)/10 [ILTD Vs GUPTA POWER(Gupta offices.co
310 18/2024 INFRASTRUCTURE
[LTD
ICOURT [EX (COMM) ICS 01-07-2025 IM/s PREM COLOURYagriti Jain[8527506427 [lawfirm@u [18.11.2025
[JROOM (COMM)/70 ICHEM PVT LTD| 1solvedlegal
310 6/2025 [THROUGH ITs AR M| .com

[PANKAJ CHOUDHARY|
Vs M/s FRISCO FAB]

[DYEING AND|
[PRINTING PVT LTD|
[THROUGH ITs|
[DIRECTORs
ICOURT [CS (COMM) [Ex.COMM -11-11-2025 BEC CONDUITS PVT.Saakar 9811600007  saakar@sa [24.11.2025
JROOM Award b, [ILTD Vs SRiSardana akarsardan
1310 |Arb. [ENGINEERING .com
IComm./60/
2025
ICOURT [CS (COMM) ICS 25-09-2025 PUNJAB AND SINDManish (9811833233 nanishsherf27.11.2025
JROOM (COMM)/10 BANK Vs ANSHULShersia sia26@gmal
1310 I50/2025 ISHARMA (DECEASED] filc.om

[BORROWER)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

12 |SH. RAVINDER BEDI, DISTRI
WUDGE, COMMERCIAL COURT

13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT

14 [SH. ASHUTOSH KUMAR, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)

15 [MS. PREETI AGARWAL GUPTA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

16 [SH. RAGHUBIR SINGH, DISTRICTWEST 203 lcs  (comm)18-09-2025 [KWALITY IASHISH [9811166800 |20-10-2025
WUDGE (COMMERCIAL COURT)-03 [Extn Block] 788/2025 [POLYTRREADS V/sKAPOOR
IAMIT THAPPAR

7 |SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
((COMMERCIAL COURT)

19 [SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

20 [SH. PULASTYA PARAMCHALA,NEW DELHI NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

21 [SH. BHUPESH KUMAR, DISTRICTINEW DELHI jo5 [EX - COMM 89 /2025 [09.10.2025 IAxis Bank|SH. 9873347330 6.11.2025
WUDGE (COMMERCIAL COURT) [Ltd Vs GAURAV MAYANK
[KUMAR IMAHAJA



mailto:KAPOORASSOCIATES235@GAMIL.COM
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IOMP (I) COMM  [209 / 2025 [19.09.2025 ERO FINCORP[SH. 9873347330 [06.11.2025
[LTD Vs SODAROCKS [MAYANK
[HOSPITALITY LLP IMAHAJA
N
IOMP (I) COMM  [219 / 2025 [27.09.2025 [HERO FINCORPSSH. 9873347330  [06.11.2025
[LTD Vs SHAHTHA [MAYANK
[TRADERS AND ORS. [MAHAJA
N
ICS — COMM 625 / 2025 [08.08.2025 IGUNJAN ISH. INOT [12.11.2025
PAIN Vs VUENOW [SUSHIL |PROVIDED
IMARKETING ISHUKLA
ISERVICES LTD
ICS - COMM 676 / 2025 [01.09.2025 ICOGOPORT PVT LTD[SH. UDAY|9810868162 [17.11.2025
[DELHI Vs DILIP [KUMAR
[KUMAR SARKAR|
[PROPRIETOR OM|
MARBLE
ICS — COMM 791/ 2025 [15.10.025 MR. LAKSHAY|SH. AMAN[9999168027  [20.11.2025
[VASHISHT Vs STOREY|GAUR
IAND DESIGN TELLERS]
[LLP
[MS. DEEPALI SHARMA, DISTRICTINEW DELHI 2o ISUIT FOR[CS 14/11/25 JA° W Properties Pvt LtdBRIJESH 8860204532 [19/11/25
WUDGE (COMMERCIAL COURT)-03 [RECOVERY (COMM)/86 S Foodaholic FactorylSINGH
/25 [Pvt Ltd
ISUIT FOR[CS 28/10/25 [Asia ShippingABHISHE (9891138990  [19/11/25
[RECOVERY (COMM)/81 [nternational TransportK KUMAR
7/25 [Pvt. Ltd. Vs. VVM Exim|
IPvt. Ltd.
SUTT FOR[CS 17/09/25 [PHPGURUKUL  LLPJARUN  |[Notavailable [19/11/25
[TRADEMARKS (COMM)/72 S. MR. NAMAN JAIN [UPADHAY]|
2/25
ISUIT FORICS 23/08/25 Ashish Sharma ProplLOKESH (8218747879 |[20/11/25
[RECOVERY (COMM)/66 [Shree India Trade VSMISHRA
2/25 IGXPRESS SOLUTIONS|
INDIA) PVT. LTD
ISUIT FOR|CS(COMM)/[29/05/25 [UBI VS HANSRAJ IRAJENDE (9868506580 [20/11/25
IRECOVERY 662/25 R YADAV




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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ISUIT FORICS(COMM)/[06/08/25 Mogli Labs versus M/sHARSH (9250730788 [21/11/25
IRECOVERY 618/25 [Panchmukhi Appearelss’VARDHA
nd ors IN
ISUIT FORICS(COMM)/|06/08/25 Mogli Labs India Pvt LtdHARSH  [9250730788  [21/11/25
IRECOVERY 617/25 ersus Redstar & Ors 'ARDHA
N

[PETITION U/S 9OMP (I}25/07/25 [Moneywise FinancialMEHVISH|[9419149728  [2/11/25
IOF ARBITRATION|((COMM)149 Services Pvt Ltd VsKHAN
& CONCILIATION]/25 [Sharma Diesel
IACT
ISUIT FORICS 01/11/25 [Expo Freight (P) Ltd.pdMOHD  [Not available [22/11/25
[RECOVERY (COMM)/82 s Sai Creation IASTF

9/25 KHAN
ISUIT FORCS 25/10/24 ISBI vs Pinki ISUCHITA [8896932838 |24/11/25
[RECOVERY (COMM)/87 [DIXIT

8/24
ISUIT FOR[CS 10/11/25 State bank of India VSASHISH (9891223874 [24/11/25
[RECOVERY (COMM)/85 [Shagufta Anjum IBATRA

B/25
ISUIT FOR[CS llo/11/25 ICanara Bank vsPRATAP (9990366723 [26/11/25
[RECOVERY (COMM)/85 [PUNEET ATHWAL ICHANDR

/25 IA RANA
ISUIT FOR(CS 14/11/25 Aksum Trademart Pvt/[SHUBHA [Notavailable [26/11/25
[RECOVERY (COMM)/86 [Ltd. v. Sree RayalseemaM KUMAR

I5/25 IGreen Steloy Pvt. Ltd.  JAIN
ISUIT FORICS 07/08/25 Sushil Kumar Jain vsPIYUSH (9211991028  [7/11/25
[RECOVERY (COMM)/62 [Union Bank of India JAIN

1/25
ISUIT FORICS 14/11/24 ISTP V HAYAGRAV TIJAYEN (9810911816  [27/11/25
RECOVERY (COMM)/91 IDER

/24 [KUMAR
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ISUIT S 19/11/25 INaresh Kumar TanwarSACHIN [Not available [27/11/25
IRECOVERY (COMM)/87 S Virender  SinghKUMAR
k/25 Suryavanshi
SUIT FOR[CS [27/08/25 Times Internet LtdRAJEEV [9810028877 [28/11/25
IRECOVERY (COMM)/67 s.Yoga Fitness &AGARWA
/25 Nutrition LLP IL
ISUIT FORICS 26/09/25 INARAIN SINGH VSSHIVANS [Not available [29/11/25
[RECOVERY (COMM)/76 [DINESH KUMAR SONI [H
/25 ISRIVASTA
A
ISUIT FORICS 06/11/25 IMULTISOFT INFOCOMARIHANT (8360795167  [29/11/25
[RECOVERY (COMM)/89 [PRIVATE LIMITED VSJAIN
2/24 IQEOSOL TECH|
ISOLUTIONS PVT. LTD.
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, NewlU/s 9 of theB146/2025 [07.11.2025 IM/s Piramal Capital &RAJESH (9958726491 (delhijangr [14.11.2025
WUDGE(COMMERCIAL COURT) ICourt |Arbitration [Housing Vs Shah Alam PJANGRA( ladvocate
Block-I  [Conciliation Act P), (@gmail.co
h2, NewU/s o9 of the8147/2025 [07.11.2025 IM/s Piramal Capital &RAJESH (9958726491 [delhijangr fi4.11.2025
ICourt |Arbitration & [Housing Vs Saju S JANGRA( laadvocate
IBlock-I  [Conciliation Act IP), (@gmail.co
[m
| 12, NewlU/s 9 of the8137/2025 [07.11.2025 IM/s Piramal Capital &RAJESH (9958726491 (delhijangr [14.11.2025
ICourt |Arbitration & [Housing Vs RamanANGRA( advocate
Block-I  [Conciliation Act [Kumar P), (@gmail.co
[m
| 12, NewlU/s 9 of the8138/2025 [07.11.2025 IM/s Piramal Capital &RAJESH (9958726491 [delhijangr [14.11.2025
ICourt |Arbitration & [Housing Vs  KautikJANGRA( advocate
[Block-I  [Conciliation Act [Ramchandra P), (@gmail.co
12, New[U/s 9 of the8426/2025 [19.11.2025 Axis Bank Ltd VsAnupam (9654926809 [anupamjsinf27.11.2025
ICourt |Arbitration IAmritesh Bhardwaj ISingh(P), gh@gamil.q{
[Block-I  [Conciliation Act m
| 2, NewlU/s o9 of the8425/2025 [19.11.2025 IAxis Bank Ltd Vs MohdAnupam (9654926809 anupamjsinf27.11.2025
ICourt |Arbitration & [Firoz [Singh(P), gh@gamil.q{
Block-I  [Conciliation Act lom
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2, /s 9 of theB8315/2025 [14.11.2025 otak Mahindra Prime| 9958726491  delhi.jangr [27.11.2025
ourt |Arbitration & [Ltd Vs Nitesh Gautam  JANGRA( laadvocate
Block-I  [Conciliation Act IP), (@gmail.co
m

h2, NewU/s o of the8314/2025 [14.11.2025 [Kotak Mahindra PrimeRAJESH (9958726491 [delhijangr [27.11.2025

ICourt |Arbitration & ILtd Vs Gagandeep J JANGRA( laadvocate
Block-1  [Conciliation Act P), (@gmail.co
m

12, New[U/s 9 of the8298/2025 [14.11.2025 [Tata Capital Ltd Vs DSINAVEEN (9350569040 [naveenk101f27.11.2025

ICourt [Arbitration & [Homes Construction ISHARMA( @yahoo.c
Block-I  [Conciliation Act P), m
12,  New(Civil Case I518/2025  [12.11.2025 [Canara Bank VSANSHUM 99990042642 ri.anshu83j27.11.2025
ICourt Paggannath Rai AN (@gmail.co
[Block-I ISRIVASTA| m
A(P),

24 [MS. ANURADHA SHUKLASOUTH 6, NewCommercial ICS 01-11-2025 IMANASH LIFESTYLENAGESH (9818823289 [info@daya [12.12.2025
IBHARDWAJ, DISTRICT] ICourt (COMM)/50 [PRIVATE LIMITED Vs WAR ndkumhar.
WUDGE(COMMERCIAL COURT) [Block-I 0/2025 [PURPLE HUT UMHAR( om

ICOMMERCE PRIVATEP),

[LIMITED
16, NewCommercial ICS 06-11-2025 ISTATE BANK OF INDIA[Eram 9717099220  feramadv20 [20.12.2025
ICourt (COMM)/50 Vs KRIPAL SINGH khan(P), o@gmail.
|Block-1 I5/2025 lcom
16, NewCommercial ICS 06-11-2025 [BANK OF BARODA Vs [Eram 9717099220  feramadv20 [20.12.2025
ICourt (COMM)/50 ISANJAY KUMAR[Khan(P), loo@gmail.
[Block-1 7/2025 IGUPTA lcom
6,  NewCommercial ICS 07-11-2025 Small  Farmers  AgrigATIN 9899818888  fjatinjulkao [20.01.2026
ICourt (COMM)/50 [Business Consortium VsJULKA(P), [7@outlook.
[Block-I 9/2025 M/s Ladharam lcom

[Tikiyomal
16, New/Commercial ICS 10-11-2025 [Bank of Maharashtra VSKADAMBI [9871226784  [kkmudgil2 05.01.2026
ICourt (COMM)/51 Rakesh Kumar INT lp@gmail.co
[Block-1 13/2025 [KUMAR m

MUDGIL(
P,
3 NewCommercial ICS 12-11-2025 Max HealthcareRaunaq (9999947699  [office@ira.lf20.12.2025

ICourt (COMM)/52 [nstitute Limited Vs [Kamath law
[Block-I 0/2025 [Maxcare Superspeciality|

[Hospital and Dentistry
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6, wiCommercial ICS (COMM)18.11.2025 [Delta Troops Pvt Ltd VsiSh ~ Vivekig811770164  |infor@ 0.12.2025
ourt I525/25 I[Ambience FacilitiesjAggarwal rp.com
Block-1 Management Pvt Ltd &
Ors
3 NewCommercial ICS 29-11-2025 [RK AND COMPANY Vs [VINAY 9651997182 rangoliseth [13.12.2025
ICourt (COMM)/54 [KULDIP SINGHKUMAR (@gmail.co
[Block-T l0/2025 IRATHEE IVERMA(P) m
25 [SH. SANDEEP YADAV [SOUTH INIL
26 |[SH. AJAY KUMAR JAIN, DISTRICTSOUTH 29, New/Commercial ICS 01-07-2024 [State Bank Of India VJKAMLESH|9810343732 |ksingh1123 Jo1.11.2025
WUDGE (COMMERCIAL COURT) ICourt (COMM)/29 [Vimla Devi [KUMAR (@rediffmai
(DIGITAL)-04 [Block-1T 6/2024 ISINGH(P), .com
29, New/Commercial [OMP (D}30-08-2025 IAXIS BANK LTD Vs [Shobha (9811192158 srshobhagulfo1.11.2025
ICourt (COMM)/63 [HIMANCHAL SAHANI (Gupta(P), pta@gmail.
[Block-1T 22/2025 om
29, New/Commercial [OMP (D}30-08-2025 [AXIS BANK LTD Vs [Shobha 9811192158 rshobhagufo1.11.2025
ICourt (COMM)/63 [UDAYBEER SINGH IGupta(P), pta@gmail.
[Block-1T 18/2025 lcom
29, NewCommercial [OMP (I)}30-08-2025 [AXIS BANK LTD Vs [Shobha 9811192158 rshobhagulo1.11.2025
ICourt (CcOMM)/63 DASBIR SINGH Gupta(P), ta@gmail
[Block-1T 20/2025 lcom
29, NewlCommercial IOMP (Dj30-08-2025 IAXIS BANK LTD Vs [Shobha (9811192158 rshobhagufo1.11.2025
ICourt (COMM)/63 [TOUSHIF IGupta(P), ta@gmail
[Block-1T 21/2025 lcom
29, New/Commercial [OMP (D30-08-2025 [AXIS BANK LTD Vs [Shobha  [9811192158 srshobhagulfo1.11.2025
ICourt (COMM)/63 [RAEES AHMAD IGupta(P), pta@gmail.
[Block-11 23/2025 lcom
29, NewCommercial [OMP (I)}30-08-2025 [AXIS BANK LTD Vs [Shobha [9811192158 srshobhagulfo1.11.2025
ICourt (COMM)/63 [BALWINDER SINGH  [Gupta(P), pta@gmail.
|Block-1T 17/2025 lcom
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srshobhagulfo1.11.2025

(COMM)/63 [DILEEP KUMAR IGupta(P), pta@gmail.

Block-1T 19/2025 lcom
29, NewCommercial ICS 19-08-2025 M/S Ajay PaintsJOUHAR (7428280795 [jouharadee [07.11.2025
ICourt (COMM)/38 [Hardware and Store Vs |ADEEB b228@gma|
|Block-11 9/2025 [Meenu Enterprises fil.com
29, New/Commercial MP (Df22-08-2025 ICnh Industrial CapitalRAJESH (9958726491 [jangraadvo [10.11.2025
ICourt (COMM)/59 India Pvt Ltd Vs PJANGRA( cate@gamill
|Block-11 l0oo/2025 [RAMDHARI ROOP]P), lcom

ICHAND
20, NewCommercial MP (I)22-08-2025 [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo [10.11.2025
ICourt (COMM)/59 IAND HOUSINGJANGRA( cate@gamill
[Block-1T 09/2025 [FINANCE LIMITED Vs [P), Lcom

[PRADEEP BHATI
29, New/Commercial [OMP (D[22-08-2025 Cnh Industrial CapitaRAJESH (9958726491 [jangraadvo [10.11.2025
ICourt (COMM)/59 [ndia Pvt Ltd Vs PJANGRA( cate@gamill
|Block-11 01/2025 UAGJEET IP), lcom
29, New/Commercial [OMP (D[22-08-2025 Cnh Industrial CapitalﬁXJESH 9958726491  fjangraadvo [10.11.2025
ICourt (COMM)/59 [ndia Pvt Ltd Vs PJANGRA( lcate@gamil|
|Block-11 04/2025 [UDAYVIR SINGH IP), lcom
29, NewCommercial [OMP (I)}22-08-2025 Cnh Industrial CapitalﬁiESH 9958726491  fjangraadvo [10.11.2025
ICourt (COMM)/59 [ndia Pvt Ltd Vs PANGRA( cate@gamill
[Block-1T 05/2025 ISUBHASH NAND RAM [P), Lcom
29, NewCommercial [OMP (I)}22-08-2025 [PIRAMAL CAPITALRAJESH (9958726491  fjangraadvo [10.11.2025
ICourt (COMM)/59 IAND HOUSINGJANGRA( cate@gamill
[Block-11 10/2025 [FINANCE LIMITED Vs [P), Lcom

IANAMIKA DEVANDRA|

[BHUSHAN
29, New/Commercial [OMP (D[22-08-2025 [PIRAMAL CAPITALIRAJESH [9958726491  [jangraadvo [10.11.2025
ICourt (COMM)/58 IAND HOUSINGJANGRA( lcate@gamill
[Block-11 94/2025 [FINANCE LIMITED Vs [P), Lcom

[RSAD MOSAM
29, NewCommercial [OMP (I)}22-08-2025 [PIRAMAL CAPITALIRAJESH 9958726491  [jangraadvo [10.11.2025
ICourt (COMM)/58 IAND HOUSINGJANGRA( lcate@gamill
[Block-II 98/2025 [FINANCE LIMITED Vs [P), Lcom

[KATILASH RANI
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29, wiCommercial [OMP (I)}22-08-2025 [PIRAMAL CAPITAY 9958726491  fjangraadvo [10.11.2025
ourt (COMM)/58 IAND HOUSINGJANGRA( lcate@gamill
Block-11 96/2025 I[FINANCE LIMITED Vs [P), lcom

[RAMESH JANGU
29, NewCommercial [OMP (I)}22-08-2025 [PIRAMAL CAPITALIRAJESH (9958726491  [jangraadvo [10.11.2025
ICourt (COMM)/58 IAND HOUSINGJANGRA( lcate@gamill
|Block-11 97/2025 [FINANCE LIMITED Vs [P), lcom

ISATYANAND ARYA
29,  NewCommercial MP (I)}23-08-2025  [Cnh Industrial CapitalRAJESH [9958726491 [jangraadvo [10.11.2025
ICourt (COMM)/59 [ndia Pvt Ltd Vs PANGRA( cate@gamil
[Block-TT 73/2025 IGARMINDER SINGH  [P), Lcom
29, NewCommercial MP (D23-08-2025 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [10.11.2025
ICourt (COMM)/59 [India Pvt Ltd Vs PJANGRA( cate@gamill
[Block-1T 74/2025 IOMVEER SINGH P), Lcom
29, NewCommercial IOMP (I)23-08-2025 Cnh Industrial CapitalRAJESH (9958726491 [jangraadvo [10.11.2025
[Court (COMM)/59 [ndia Pvt Ltd Vs PANGRA( cate@gamill
|Block-11 [77/2025 IMADHURI MATAP), lcom

[PRASAD
29, NewCommercial IOMP (I)23-08-2025 Cnh Industrial CapitalRAJESH (9958726491 fjangraadvo [10.11.2025
ICourt (COMM)/59 India Pvt Ltd Vs PJANGRA( cate@gamill
[Block-11 76/2025 [IRAMNIWAS KRISHAN [P), lcom
b9,  NewCommercial [OMP  (D3-08-2025  [Cnh Industrial Capita]RAJESH [9958726491 angraadvo |10.11.2025
ICourt (COMM)/59 [ndia Pvt Ltd Vs PJANGRA( cate@gamill
[Block-I1 75/2025 IGURPREET SINGH  [P), lcom
29, NewCommercial [OMP (D29-10-2025 ICNH INDUSTRIALRAJESH (9958726491  [jangraadvo [10.11.2025
ICourt (COMM)/78 ICAPITAL INDIA PVIJANGRA( cate@gamill
[Block-11 94/2025 [LTD Vs SHAMESH]P), lcom

[DIN
29,  NewCommercial ICS 25-09-2024  [Trinity Trading HouseDebarshi (9899091969 (debarshibh J11.11.2025
ICourt (COMM)/45 s Shivay Projects [Bhadra(P), ladra@dblo.,
[Block-1T 6/2024 fin
29, NewCommercial ICS [30-08-2025 ISKELETON ICHETAN |9717555186 dvchetanbli1.11.2025
ICourt (COMM)/40 ICONSULTANTS PVIBHARDW hardwaj@g
|Block-11 7/2025 ILTD Vs BG LINKAJ(P), mail.com

[INFRASTRUCTURE

[ILLP




COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

29, wiCommercial [OMP (I)}29-10-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 |mayank mfi2.11.2025
ourt (COMM)/78 TKAS SINGH MAHAJA lrhajanos@

Block-1T 85/2025 IN(P), ahoo.com

29, NewCommercial [OMP (I)}29-10-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank mfi2.11.2025

ICourt (COMM)/78 [BHOOPENDR SINGH [MAHAJA lahajanos@

|Block-11 84/2025 IN(P), ahoo.com

29, NewlCommercial MP (I)}29-10-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_mfi2.11.2025

ICourt (COMM)/78 TPIN KUMAR GAUD |[MAHAJA ahajanos@

|Block-11 86/2025 IN(P), ahoo.com

29, New/Commercial MP (I)}29-10-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_mfi2.11.2025
ICourt (coMM)/78 IVIJAY PAL IMAHAJA hajano5@

|Block-11 83/2025 IN(P), ahoo.com

29, New/Commercial [OMP (D29-10-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_mfi2.11.2025
ICourt (COMM)/78 [SAPNA MAHAJA lkhajanos@

|Block-11 82/2025 IN(P), ahoo.com

29, New/Commercial [OMP (D29-10-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_mfi2.11.2025
ICourt (COMM)/78 [SACHIN MAHAJA lRhajanos@

|Block-11 90/2025 IN(P), ahoo.com

29, New/Commercial [OMP (I)}28-08-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [17.11.2025
ICourt (COMM)/61 [POOJA SINGH Singh(P), (8920586266 |@gmail.co

[Block-11 90/2025

29, NewlCommercial [OMP (D}28-08-2025 IJAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [17.11.2025
ICourt (COMM)/61 IMEGHRAJ SINGH Singh(P), (8920586266 |@gmail.co

[Block-11 91/2025 m

29, New/Commercial [OMP (D[22-08-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [17.11.2025
ICourt (COMM)/59 INISHTHA SINGH [Singh(P), (8920586266 |@gmail.co

[Block-1T 08/2025 m

29, NewCommercial [OMP (I)}30-07-2025 Axis Bank Ltd Vs [MAYANK (9873347330 |mayank mf21.11.2025
ICourt (COMM)/50 IMAHESH BISHNOI IMAHAJA lahajanos@

|Block-11 96/2025 IN(P), ahoo.com




COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCAT
E EMAIL
ID

DATE OF]
ELECTRONIC
SERVICE OF
PROCESS

29, wiCommercial [OMP (Ij14-07-2025 IJAXIS BANK LTD Vs [Niraj 9811306559  nirajkumar [21.11.2025
ourt (COMM)/43 [PANKAJ KUMAR [Kumar(P), 1976 @gmail

Block-11 62/2025 .com
29, NewCommercial [OMP (I)}o7-08-2025 IJAXIS BANK LTD Vs [Niraj 9811306559  nirajkumar[21.11.2025
ICourt (COMM)/53 [ROHITASH YADAV [Kumar(P), 1976 @gmail
|Block-11 62/2025 .com
29, NewlCommercial MP (I)}12-08-2025 JAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar [21.11.2025
ICourt (COMM)/54 IMANGU SINGH [Kumar(P), 1976 @gmal
|Block-11 88/2025 .com

20, NewCommercial MP (Dfr2-08-2025 JAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar [21.11.2025
ICourt (COMM)/54 [PAPPU RAM [Kumar(P), 1976 @gmail
[Block-1T 87/2025 .com
29, New/Commercial [OMP (D12-08-2025 JAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar[21.11.2025
ICourt (COMM)/54 BALA KANWAR [Kumar(P), 1976 @gmail
|Block-11 90/2025 .com
29, New/Commercial [OMP (D12-08-2025 IAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar21.11.2025
ICourt (COMM)/54 JAGMOHAN MEENA  [Kumar(P), 1976 @gmai|
|Block-11 91/2025 .com
29, NewCommercial [OMP (If12-08-2025 JAXIS BANK LTD Vs [Niraj 9811306559  [nirajkumar [21.11.2025
ICourt (COMM)/54 INOD KUMAR [Kumar(P), 1976 @gmal
[Block-11 89/2025 .com
29, NewlCommercial IOMP (D[18-08-2025 ICnh Industrial Capitall ESH 9958726491 [jangraadvo [22.11.2025
ICourt (COMM)/55 [ndia Pvt Ltd Vs PJANGRA( cate@gamill
[Block-11 60/2025 [KARAMBIR VIRENDERJ]P), Lcom
ISINGH

29, New/Commercial [OMP (D[18-08-2025 Cnh Industrial Capita]ﬁ{AJESH 9958726491  fjangraadvo [22.11.2025
ICourt (COMM)/55 [ndia Pvt Ltd Vs PJANGRA( lcate@gamill
[Block-11 61/2025 IASHISH DHARMPAL [P), Lcom

29, NewCommercial [OMP (I)}30-07-2025 Axis Bank Ltd Vs [MAYANK (9873347330 [mayank_m|22.11.2025
ICourt (COMM)/50 SACHIN KUMAR MAHAJA lahajanos@
|Block-11 92/2025 IN(P), ahoo.com




COURT

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE

REGISTRATIO RESPONDENT NAME E
N

MOBILE
NUMBER

ADVOCAT DATE OF]

E EMAILELECTRONIC|

ID SERVICE OF
PROCESS

29, wiCommercial [OMP (I)}30-07-2025 IAxis Bank Ltd Vs JA] 9873347330 mayank_m [22.11.2025
ourt (COMM)/50 [KISHAN SINGH TAHAJA lrhajanos@
Block-1T 93/2025 IN(P), ahoo.com
29, NewCommercial [OMP (I)}25-08-2025 ICNH INDUSTRIALRAJESH 9958726491  fjangraadvo [22.11.2025
ICourt (COMM)/60 ICAPITAL INDIA PVIJANGRA( lcate@gamill
|Block-11 135/2025 [LTD Vs SURJEET]P), lcom

MAHENDER
29, NewlCommercial MP (I)}25-08-2025 [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo [22.11.2025
ICourt (COMM)/60 IAND HOUSINGJANGRA( cate@gamill
[Block-II 3/2025 [FINANCE LIMITED Vs [P), Lcom

[KULDEEP KUMAR
20, NewCommercial MP (Df25-08-2025 [PIRAMAL CAPITALRAJESH 9958726491  [jangraadvo [22.11.2025
ICourt (COMM)/60 IAND HOUSINGJANGRA( cate@gamill
[Block-1T 1/2025 [FINANCE LIMITED Vs [P), Lcom

[PAWAN SHARMA
29, New/Commercial [OMP (D}30-07-2025 Axis Bank Ltd Vs [MAYANK (9873347330 [mayank_m|22.11.2025
ICourt (COMM)/51 [NEERAJ KUMAR MAHAJA lkhajanos@
|Block-11 l00/2025 IN(P), ahoo.com
29, New/Commercial [OMP (Djo3-11-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|22.11.2025
ICourt (COMM)/80 IMANOJ KUMAR MAHAJA lthajanos@
|Block-11 61/2025 IN(P), ahoo.com
29, NewCommercial ICS 01-02-2025 IM/S LOREAL SA Vs [Shravan 011-26843455, unitedmar] 11.2025
ICourt (COMM)/61 [HERBHEAL [Bansal(P), |011-32959881 |@unitedan
[Block-1T 2025 ICOSMETICS AND ANR dunited.co

[m

29, NewCommercial ICS 14-11-2025 ICANARA BANK Vs [NILENDU [9999050853 nilenduvatse2.11.2025
ICourt (COMM)/52 [SUNIL KUMAR 'ATSYAY yayan@gm
[Block-11 2/2025 IAN(P), lail.com
29, New/Commercial ICS 04-11-2025 G M MODULAR PV'I‘Ehravan 9650682928  [rishi@unitef27.11.2025
ICourt (COMM)/50 ILTD Vs GHASI RAM/Bansal(P), dandunited
[Block-11 l4/2025 [DEWASI AND Ors lcom
29, NewCommercial ICS 08-08-2024 [State Bank Of India VSKAMLESH[9810343732 |ksingh1123 [27.11.2025
ICourt (COMM)/37 Pai Kishore [KUMAR (@rediffmai
|Block-11 7/2024 [SINGH(P), .com




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
wiCommercial [OMP (I)}21-08-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [27.11.2025
(COMM)/58 [SARWAN KUMARSingh(P), (8920586266 |@gmail.co
Block-11 l12/2025 IGUPTA m
29, NewCommercial [OMP (I)}21-08-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [27.11.2025
ICourt (COMM)/58 [PALWINDER KAUR [Singh(P), [8920586266 |@gmail.co
|Block-11 25/2025 m
20, NewCommercial MP (D20-08-2025 JAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [27.11.2025
ICourt (COMM)/56 [DEEPAK JINDAL [Singh(P), [8920586266 |@gmail.co
|Block-11 6/2025 Im
20, NewCommercial MP (I)20-08-2025 IAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [27.11.2025
ICourt (COMM)/56 [RAM GOPAL [Singh(P), [8920586266 |@gmail.co
[Block-1T l43/2025 Im
20, NewCommercial [OMP (I)}20-08-2025 IJAXIS BANK LTD Vs [Sunita 9871040589, [indolexlaw [27.11.2025
ICourt (COMM)/56 [POONAM [Singh(P), [8920586266 |@gmail.co
|Block-11 137/2025
29, NewCommercial IOMP (I)28-08-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [27.11.2025
ICourt (COMM)/61 ISHUBHAM SINGH [Singh(P), (8920586266 |@gmail.co
[Block-1T 82/2025
29, NewCommercial [OMP (I)}30-10-2025 JAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|27.11.2025
ICourt (COMM)/79 IMOHD SARIM MAHAJA hajanos@
[Block-11 l14/2025 IN(P), ahoo.com
29, NewlCommercial IOMP (Dj30-10-2025 IJAXIS BANK LTD Vs [MAYANK (9873347330 |mayank_m [27.11.2025
ICourt (COMM)/79 [KRISHANAKANT IMAHAJA hajanos@
|Block-11 l15/2025 IN(P), ahoo.com
29, NewCommercial IOMP (I)30-07-2025 IAXIS BANK LTD Vs [Sunita 9871040589, findolexlaw [27.11.2025
ICourt (COMM)/50 [PREET GUMBER ISingh(P), 8920586266 [@gmail.co
[Block-11 99/2025 m
29, NewCommercial [OMP 12-02-2025 IDELHI TOURISM ANDANISHA (8800625111, [nishau@g [29.11.2025
ICourt (COMM)/6/ [TRANSPORTATION [UPADHYA[9650310194  [mail.com
[Block-II 2025 [DEVELOPMENT e
ICORPORATION LTD
s M/S KRISHNA|
ICONSTRUCTIONS CO




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

29, wiCommercial [OMP (I)}31-10-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|29.11.2025
ourt (COMM)/79 RINKU IMAHAJA lrhajanos@
Block-1T [70/2025 IN(P), ahoo.com
29, NewCommercial [OMP (I)}31-10-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|29.11.2025
ICourt (COMM)/79 IGUDDI DEVI IMAHAJA lahajanos@
|Block-11 69/2025 IN(P), ahoo.com
29, NewlCommercial MP (I)}31-10-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m}29.11.2025
ICourt (COMM)/79 IAVADHESH SINGH IMAHAJA ahajanos@
|Block-11 68/2025 IN(P), ahoo.com
29, New/Commercial MP (I)}31-10-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|29.11.2025
ICourt (COMM)/79 IMOHD ALAM IMAHAJA hajano5@
|Block-11 [71/2025 IN(P), ahoo.com
29, New/Commercial [OMP (Djog-11-2025 IAXIS BANK LTD Vs [MAYANK (9873347330 [mayank_m|29.11.2025
ICourt (COMM)/80 MOHD DANISH MAHAJA lkhajanos@
|Block-11 87/2025 IN(P), ahoo.com
27 [SH. LOKESH KUMAR SHARMA,SOUTH ko, New/Commercial ICS (COMM)12-09-2025 BT VS PEHLWANRANI 9643680913 [RBHARD [01-11-2025
IDISTRICT JUDGE(COMMERCIAL ICourt k29/2025 IJAGRO INDIA [BHARDW AJASSO
ICOURT) [Block-1T AJ ICIATES @G|
IMAIL.COM
ko, NewCommercial ICS (COMM)j13-10-2025 SMALL FARMER AGRIYOGESH 9811895298  [YOGESHP [20-11-2025
ICourt lu70/2025 S BHANDARI ICE [PACHURI IACHURIAS
[Block-1T ISOCIATES
(@GMAIL.C}
OM
ko, NewCommercial ICS (COMM)04-11-2025 [SNOWMAN LOGISTICSAMAN 9958493994 fabhishekhs [20-11-2025
ICourt I510/2025 S REFTECH SCS [PRASAD hivpuri.@o
[Block-1T tlook.com
ko, NewlCommercial ICS (COMM)o04-11-2025 ISPICIING PRINTIMAYANK (9873347330 [mayank_m[20-11-2025
ICourt I526/2025 [PRODUCTION VSGOEL lrhajanos@
[Block-1T [PRADEEP KHANNA lgmail.com
ko, NewCommercial ICS (COMM)04-09-2025 [EMU LINES P. LTD. VS[UDAY 18882303942 |ADVUDAY [20-11-2025
ICourt 25/2025 [EVER NEW ENERGY |[KUMAR [KUMAR@
[Block-II IGMAIL.CO
M




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

28 |[SH. LAL SINGH, DISTRICT JUDGE
[EAST
29 |[SH. LALIT KUMAR ISOUTH- 13-01- ICommercial Suit  [CS/COMM/ |01.08.25 IGURUJI KA ASHRAMAAKSHITA [20-12--3741  [AKSHITAG]|o1.11.25
ILD. DJ COMM-02, DJ-COMM-2,EAST 1900 629/25 S. UDAY SINGH IGOYAL YAL121@
AKET COURTS, NEW DELHI. IGMAIL.CO
M
MP/COM [RNJ GREE ENERGY VS| 03.11.25
IM/28/25 [ENTRIA
ICS/COMM/ [EMARSON INFOTECHKARAN [20-12--3741  [ADVOCAT [07.11.25
k28/25 [VS. ADERDA WASTE  PJAIN [EICT@GM
IAIL.COM
ICS/COMM/ [18.10.25 IMANMACHINE ~ CARSHWETA [20-12--3741  [SHWETA.Tfi2.11.25
2954/24 ICARE VS. S & G BAJAJ [TTWARI TWARI@M
IANMACHI
INECARCA
[RE.COM
ICS/COMM/ ISUNPURE ENERGY VS/GOPAL  [|20-12--3741  [GSMAURY [15.11.25
888/25 M/S GLOBALSINGH A.2611@G
ERTUNE [MAIL.COM|
ICONSULTING
[CS/COMM/ [M/S UNIQUE ENERGY[KARTIK [20-12-3741 |SGAA.LAW|15.11.25
780/25 S. M/S HEXXA GEO| (@GMAIL.C]
ISYSTEMS OM
ICS/COMM/ M/S DMR HYDRAODAMAND [20-12--3741 [DAMANADf19.11.25
913/25 [ENGINEERING VSEEP N OCATESO|
IM/S NBCC [BHALLA [R@GMAIL.
ICOM
ICS/COMM/ |03.11.25 JABRARI GODREJ VS/SUMIT  [20-12--3741 [semper.fide29.11.25
882/25 [YOGESH CHADOLA  [KR. is.jus@gm
ICHAUHA fail.com
N
ICS/COMM/ INTEX [KARAMVEj20-12--3741  [KARAMVE |29.11.25
792/25 [TECHNOLOGIES ~ VSJER [ER@LEKA
[KHARJA BASHEER [NALYTICO
L.COM




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF

PROCESS

TVEK GUPTA VS. M/SAK,

130 [SH. VRINDA KUMARI [SOUTH- INIL
[EAST




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
[MS. ANU GROVER BALIGA [SOUTH-EAST XECUTION [EXECUTIO [01-11-2025
[PETTION N IAGENCY Vs M/SDUTT [PROVIDE
(COMM.)/3 IGANNON D
63/2025 IDAUNKERLEY  AND|
ICO. LTD.
[COMMERCIAL ICS 01-11-2025 [RAJESH CHAUHAN VsMR. 9911885533  [PRATEEK |-
ISUIT (COMM)/87 M/S SMART EXPRESSPPRATEEK IMEHTAS@)
l9/2025 IPVT. LTD. IMEHTA IGMAIL.CO
M
ICOMMERCIAL ICS 01-11-2025 INAVAIR SPECIALTYMR. 9871433339 |ASHUTOS |-
ISUIT (COMM)/88 ICOATINGS THROUGHASHUTOS [H@INDOL
0/2025 [TS PROPRIETORH GUPTA [EGALSERV|
[PUNEET TANEJA Vg [[CES.COM
M/S GANNON|
[DUNKERLY AND|
ICOMPANY  LIMITED]
IAND ORS.
ICOMMERCIAL ICS 01-11-2025 IMANLIFT INDIA PVIMR. 9810109137 IDYARTH}-
ISUIT (COMM)/88 [LTD. Vs ROOTSVIVEK TANDASSO|
1/2025 ICOOLING SYSTEMS|VIDYART ICIATES @G
[PVT LTD. [HI [MAIL.COM|
IARBITRATION [OMP (Djo3-11-2025 ICARS24 FINANCIALMR. 9871891788  [INFO@AQ |-
(COMM.)/9 ISERVICES PVT LTD VSRAHUL [UALEGAL.
ICONCILIATION  [|8/2025 [RAHUL NIRALIA ICHAUHA ICOM
IACT N
[COMMERCIAL ICS 04-11-2025 [UNION BANK _ OFMR. 9810197621  PITENDER}--
ISUIT (COMM)/89 [NDIA Vs MIJITENDE IGARGADV
1/2025 [INDUSTRIES R GARG @GMAIL.C]
M
[ARBITRATION __ [OMP llo-11-2025 M/S UNBOX DATAMR. 9899400300 |RAVINDE |-
IAND (COMM.)/67] ICENTERS PVT LTDRAVINDE [RYADAVA
ICONCILIATION 2025 JAND ORS Vs ESCONETR YADAV (@GMAIL.C]
IACT [TECHNOLOGIES LTD. M
ICOMMERCIAL ICS l11-11-2025 Molecular QuestMR. 9971772226  [MANISHG |-
ISUIT (COMM)/90 [Healthcare Pvt Ltd VSMANISH IANDHI11@|
6/2025 IMS. SONIKA ARORA  (GANDHI IGMAIL.CO
M
[EXECUTION [Ex.COMM -13-11-2025 [INFOSYS LIMITED VsMR. 9873136938  syalandco |-
[PETTION lAward by ISOFTWARE IARJUN [mpany@g
|Arb. [TECHNOLOGY PARKSSYAL Imail.com
IComm./97/2] IOF INDIA
025
IARBITRATION [OMP (Dji4-11-2025 [UTKARSH SMALIMR. 011-41513189 |AVINASH. |-
(COMM.)/10] [FINANCE BANK LTDAVINASH IADV@GM
ICONCILIATION [7/2025 [Vs MUNSHI [KUMAR IAIL.COM
IACT




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
[COMMERCIAL ICS 14-11-2025 M/S PRAKRATIKMR. 9810196968
ISUIT (COMM)/92 SAMVARDHAN IABHINAV
0/2025 [PRIVATE LIMITED VsGARG (@GMAIL.C]
Neerja Jain Sole| IOM
[Proprietor of Neerja Jain|
[TA Vardhman FabTech
[EXECUTION [Ex.COMM -18-11-2025 [KOTAK MAHINDRAMR. AMIT|9990659331 |[kmpspartn [~
IPETTION lAward by [PRIME LTD VsKUMAR ler@gmail.c
|Arb. WAMEEL J and Ors. ISINHA m
[Comm./99/
2025
ICOMMERCIAL ICS 20-11-2025 ijay Aggarwal Vs HarshMR PWAN/9873938816  [MITTALPK}--
ISUIT (COMM)/93 IAggarwal IKUMAR lo8@GMAI
6/2025 IMITTAL IL.COM
IMISC. [Misc [20-11-2025 AUTOMAT ANDMR. 8826502108 |[KARANPR
IAPPLICATION IDJ/1240/20 [NSTRUMENTS PVTIKARAN IAKASH@O)|
25 [LTD. Vs BGR ENERGY[PRAKASH [UTLOOK.C
ISYSTEMS LIMITED OM
[EXECUTION [Ex.COMM -21-11-2025 IM/S BPB Builders PviMR. 9810117465 'ARUNLE
[PETTION IAward b; [Ltd Vs M/SVARUN IGAL@YAH
|Arb. [DISTRIBUTION IGOSWAMI| 100.CO.IN
IComm./100/| [LOGISTICS
2025 INFRASTRUCTURE
[PVT LTD
[EXECUTION [EXECUTIO [21-11-2025 [PALLADIUM  SAFETYMR. 9871343259  [VINEETM
[PETTION N ISOLUTIONS PVT LTDVINEET [UDGAL@G|
(COMM.)/37| s FIRE QUIP MUDAL [MAI.COM
6/2025
ICOMMERCIAL ICS 21-11-2025 [EXCEL PACK PRIVA' R. 7042181838 IMAIL@RIS|
ISUIT (COMM)/94 [LIMITED Vs RAJARISHABH [HABHKAP
13/2025 [UDYOG PRIVAT! 'OOR IOOR.COM
[LIMITED
[EXECUTION [EXECUTIO [22-11-2025 [MIRACLUS MR. 9810566116  IADVOCAT
[PETTION N IORTHOTECH PVT LTD.VIKAS [EVIKASSH
(COMM.)/37| s EURO MEDI TOOLSSHARMA IARMA1@G|
9/2025 [PVT LTD IMAIL.COM]
[EXECUTION [EXECUTIO [27-11-2025 [State Bank of India VsMR. 8800784740 [shubhi1673
[PETTION N ISh. Sunil Kumar [DHARME (@gmail.co
(COMM.)/3 INRA Im
84/2025 ISINGH
ICOMMERCIAL ICS 27-11-2025 [State Bank Of India V§MR. 9818365119  |CHAMBER]
ISUIT (COMM)/95 [KAABER CHAUDHARY[VARUN ISOFVARU
9/2025 ISOLE PROP PERFECTICHANDIO [NCHANDI
IAPPLIANCES K IOK@GMALI]
[INDUSTRIES [L.COM




COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCAT ADVOCATE

10 RESPONDENT NAME E MOBILE

NUMBER

ADVOCAT DATE
E EMAILELECTRONIC|

ID

PROCESS

OF]

SERVICE OF

IMISC. [Misc 27-11-2025 OP MANCHANDA VsMR. 7669011998
IAPPLICATION IDJ/1272/20 [PETER A FERNANDES |AKSHAY [PROVIDE
25 [KUMAR D
[EXECUTION [Ex.COMM -29-11-2025 IAXIS BANK LTD VsMR. 9717028845  [LITIGATIO|
IPETTION lAward by VAGANNATH PANDEY SANJEEV [IN@SRCSL
|Arb. [KUMAR [EGAL.COM|
|Comm./104/| [PATHAK
2025
[EXECUTION [EXECUTIO [29-11-2025 [Sushil Kumar Vs MRAJAY 9792419911 [NOT
[PETTION N [BITTOO SONDHI [KUMAR MENTION
(COMM.)/3 IYADAV [ED
86/2025
ICOMMERCIAL ICS [20-11-2025 MANTU MANDAL,MR. 9810209981  [LEGAL.SH
ISUIT (COMM)/97 [PROP. MSM|ICHANDER| [EBANG @G|
0/2025 [PERIPHERAL  POINTSHEKHAR| MAIL.COM|
s MR. SANTOSH[YADAV
SHARMA
132 [MS. NEELAM SINGH [SOUTH- INIL
[EAST
133 [MS. NEERA BHARITHOKE,SOUTH- INIL
[IDISTRICT JUDGE(COMMERCIALIEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 0 ICS (comm) 645/2024  [05.08.2025 [Sakshi ~ Khanna  VsSh Pankaj1—8800791415 jalpalegal@|04.12.2025
07, SOUTH EAST DISTRICT, [EAST lOrange Overseas Pvt LtdBhagat lgmail.com
IOMP(comm) 61/2025 19.09.2025 INeetu Thakur Vs YesAnupam (90891629964 [anupanadv [24.11.2025
[Bank Ltd [Dwivedi sc@gmail.c
m
ICS (comm) 816/2025  [09.10.2025 [Pinnacle InnovatoryDeepak Ki9910845806 eepakbang25.11.2025
[Service Pvt. Ltd VsBansal 1 gma
ISNNNR Pvt. Ltd. il.com
IOMP (comm) 87/2025 23.09.2025 IM/S Bharti Airtel Ltd VsKunwar (9939181605 [KPSADVO [29.11.2025
[Kehar Singh [Singh ICATES@G
[MAIL.COM|




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

ICS (comm) 655/25 11.08.2025 IContrans Cargo Pvt ltdSh  Sahillgo15668564 [ABHIMAN [28.11.2025
s Indo Office SolutionsMahajan YU@ASPA

[Pvt Ltd. RTER.IN

ICS (comm) 752/2025 [18.09.2025 [Rakesh Jaina Vs M/slAkshay  [9968305242 [adv.dhawa f10.12.2025
[INT Solutions [Dhawan n18@gmail

L.com

ICS (comm) 854/2025 [17.10.2025 et & Dry PersonalRakesh [9582931401 [egusintellejos.12.2025
[Carte Pvt Ltd Vs ASRO[Tiwari ct@gmail.c
[Enterprise Through its| m
[Proprietor Mr  Vija;
[Singhal

ICS (comm) l65/2025 [29.05.2025 Chandan KumarjDayananad9971057511 ladvdnpand [10.12.2025
IChaudhary Vs AlphaPandey ley@gmail.c
[Shope & Anr. m

ICS (comm) I555/2025  [07.07.2025 IAbhishek Megamech PvtMs. Babita [9250192546  |babitanaag [05.12.2025
[Ltd Vs  Shubhangi lar@yahoo.
Marketing Service lom

ICS (comm) 785/2025 [25.09.2025 'ﬁus4 U Vs M/s pandorafSatya 7763088371  [satyaprakaso9.12.2025
[nc. & ors. rakasharal hsharan@g

ail.com
[Yashpraka
isharan

[CS (comm) 66/2025  [23.01.2025  [Sipahi Singh Vs M/SVograj  [9811132049 fadvocate  [09.12.2025
[ETA Engineering Pvt,Gullaiya ograj.gullal
ILtd. iya@gmail.

com
135 [SH. RAJ KUMAR TRIPATHILSOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N NUMBER ID SERVICE OF]
PROCESS
136 [SH. DEVENDER KUMAR, DISTRI
WUDGE (COMMERCIAL COURT)
137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST lo1 ICS COMM 118/2025  [15-04-2025 IM/S DECENT TEX FABTAYYAB (9958824440 [kvadvocat [04-11-2025
WUDGE (COMMERCIAL COURT) /S M/S OJASALI le@yahoo.in
[FABRICS
lo1 ICS COMM 228/2025 [11-08-2025 IAJAY GUPTA  V/SSHWETA (9818274143 hweta.d14 J10-11-2025
IASHWANI SHARMA  [GARG (@gmail.co
m
101 MP(I)(COMM) [19/2025 03-11-2025 ISUCCESSIVE [DIVYE 9971920913  chugh.divy [17-11-2025
[TECHNOLOGIES PVT|/CHUGH le@gmail.co
[LTD. v/ m
IGAURAVENDRA
ISINGH & ORS.
101 ICS COMM 204/2025  [29-10-2025 INASRULLAH KHANWASIM  [9910681789  |ashrafwasi [19-11-2025
[V/S MUKESH SHARMAASHRAF mashraf@.
ail.com
101 ICS (COMM) 8/2025 10-01-2025 ICHINTAMANI . K{9810144934 rijesh.k.si [19-11-2025
[FINLEASE LTD. V/SSINGH Ingh@gmail
AJIT PAL SINGH lcom
101 ICS COMM 297/2025 0-10-2025 ICANARA BANK V/§|T(UMAR 9718909886 dv.vishwjej2o-11-2025
SUMAN ISHWJE let@gmail.c
[ET fom
101 ICS (COMM) 280/2025 [27-09-2025 IM/S BANSAL SALESABHISHE (0810400291 [gnaggarwal[22-11-2025
ICORPORATION  PVT.K lco@gmail.
ILTD. v/S M/SAGGARW lcom
[DECOPLY AGENCIES AL
101 ICS COMM 83/2025 18-03-2025 ICOGENT TRANSWAREHITESH (8178800668 fadvocatehitjo4-11-2025
ISOLUTIONS PVT. LTD/CHOPRA leshchopra
/S MEX STORAGE (@gmail.co
[SYSTEMS PVT. LTD. m
lo1 ICS COMM 279/2025  [27-09-2025 IM/S BANSAL SALESABHISHE (9810400291 [gnaggarwal[24-11-2025
ICORPORATION  PVTJK lco@gmail.
[LTD. V/S M/S GURUJIAGGARW fcom
[NTERIOR AL




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

15-11-2025 UABBAR  ALI 9910403763  jadvbharatb29-11-2025

[PVT. LTD. I (@gmail.co

138 [SH. GORAKH NATH PANDEY,NORTH- INIL
IDISTRICT JUDGE (COMMERCIAL)-EAST
01

139 [SH. SUDESH KUMAR, DISTRICTSHAHDARA [301, New(CS ICS (COMM)04-09-2024  [Nikunj Maheshwari VsjGaurav  [9810940055 [gauravkochles-11-2025
WUDGE, COMMERCIAL COURT-01 ICourt COMMERCIAL) l465/2024 IDewon Electric Pvt Ltd [Kochar laro1@gmai
.com

[Building,
IKKD/Delh|




CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

IMS. KIRAN BANSAL, DISTRIC ICOMMERCIAL lcs comm|17-04-2025 Badri Prasad Goyal VsArnab Pal (9899399424 |palsk3@re [11.11.2025
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 239/2025 APV Realty Ltd diffmail.co
m

ROOM  [COMMERCIAL lcs comm|09-10-2025 SHREE BANKEY[Sehdev 9718565756 -akesh.naut18.11.2025
INO 208 [CIVIL I589/2025 [BEHARI FABRICS PVTRana fiyal21@gm

[LTD Vs SATISH]| il.com

[KUMAR RAWAL PROP|

[MAHIMA COLLECTION]|
JROOM  |COMMERCIAL ICs comm|11-11-2025 [State Bank of India VsArun 9810220905 farunaambufi9.11.2025
INO 208 [CIVIL 645/2025 [Pramod Kumar [Sharma j@gmail.co

m

ROOM  [COMMERCIAL ICs comm|08-09-2025 [PUNJAB NATIONALSayak 9818307300 sayak.law@}20.11.2025

INO 208 [CIVIL I547/2025 [BANK Vs ANKITBandyopa lgmail.com
ICHAUDHARY yay
ROOM  [COMMERCIAL lcs comm|20-08-2025 JAIL BHAWANINeelam (7303296156 eelam.mall22.11.2025
INO 208  (CIVIL l511/2025 [TRADING Vs MANISHMalik ik8512@g
[KUMAR ail.com
[ROOM ICOMMERCIAL comm|18-11-2025 IMANJU JAIN PROP OFJAGRITI (8527506427 |kawfurn@yle4.11.2025
INO 208  (CIVIL 656/2025 IMS IKON WIRES INDIAJAIN bsikyedkeg
[REPRESENTED BY ITS| k.com

AR SH MOHAN LAl
PJAIN Vs MR ASHOK|
IGULATI PROP OF M/

IMARS INDUSTRIES
[|ROOM  [COMMERCIAL comm|22-09-2025 [Punjab National Bank VslAjay 9891399593  fjaysharmal28.11.2025
INO 208 [CIVIL I567/2025 [Hem Raj Prop of RashmiSharma [2635@gma
[Fashion Jeans Wear il.com
41 [SH. SANJAY SHARMA-II, DISTRICTj303, NEW}303, NewlCS (COMMERCIALCS(COMM) (04.06.2025 M/S MAGNUSAFROZ (8595510817  [advafroz@go3.11.2025
WUDGE, COMMERCIAL COURT ICOURT ICourt 1376/2025 [ENTERPRISE Vs M/SKHAN ail.com
[BUILDING, [Building, ISAR CELLULABS PVT]
[KKD/DELHI [KKD/Delh [LTD

1303, NewCS (COMMERCIALICS(COMM) [14.10.2025 ICENTRAL BANK OHRKAMAL 0868249232  [kamal77mel07.11.2025

ICourt 603/2025 [INDIA Vs ARUNESHMEHTA lhta@gmail.
[Building, IKRISHNA TRIPATHI com
KKD/Delh

Bo3, NEWRB03, NewCS (COMMERCIAICS(COMM) [15.10.2025 ICENTRAL BANK OFKAMAL [9868249232 |kamal77mel07.11.2025
ICOURT ICourt 606/2025 INDIA Vs MUKESHMEHTA hta@gmail.
[BUILDING, [Building, IKUMAR AND ANR com

IKKD/DELHI [KKD/Delh




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N
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PROCESS

1303, 03, ICS (COMMERCIALICS(COMM) [10.11.2025 nion Bank of India VS§SAMAREN|9999114922  [samarendr [11.11.2025
OURT ICourt 640/2025 [RAJENDRA IDRA lakradv@ya

BUILDING, [Building, [KUMAR lhoo.com

IKKD/DELHI [KKD/Delh

1303, NEW]303, NewlCS (COMMERCIALICS(COMM) [04.08.2025 IGURINDER SINGH VsN K9419010350 nkrathi@g [13.11.2025

ICOURT ICourt lu77/2025 MS NOBLERATHI imail.com

[BUILDING, [Building, [ENTERPRISES

[KKD/DELHI [KKD/Delh,

1303, NEW]J303, NewlCS (COMMERCIALCS(COMM) (09.09.2025 IB L AGRO INDUSTRIESRAJESH (9312400662 [thecaltrade [13.11.2025
ICOURT ICourt I552/2025 [LIMITED Vs VANSHSHARAM (@gmail.co
[BUILDING, [Building, [EDIBLES P LTD m
IKKD/DELHI [KKD/Delh

1303, NEW}303, NewCS (COMMERCIALCS(COMM) [13.11.2025 [MS. TIRUPATIDILIP 9811650040  (dilip_agar [13.11.2025
ICOURT ICourt 650/2025 ISTRUCTURALS LTD VSAGGARW al74@red
IBUILDING, [Building, IASHOK KUMAR SINGHAL iffmail.com
IKKD/DELHI [KKD/Delh Proprietor of M/s

[Divyansh Construction

1303, NEW]J303, NewlCS (COMMERCIALCS(COMM) [30.10.2025 [Ms Tanu Vs Ms DeviSUMIT (9999391395 dvsumitjaifi5.11.2025
ICOURT ICourt 620/2025 Medicos JAIN n@gmail.c
[BUILDING, [Building, lom

IKKD/DELHI [KKD/Delh

1303, NEV_V|303, NewCS (COMMERCIALCS(COMMO [11.11.2025 INITA DEVI VS ANILSHRESTH 9871206484 [shresth@lafe2.11.2025
ICOURT ICourt 647/2025 [KHANNA PAIN kins.in
[BUILDING, [Building,
IKKD/DELHI [KKD/Delh

1303, NEV_V|303, NewCS (COMMERCIALICS(COMM) [02.06.2025 [BABULAL PUROHIT VSKUSHAL 9910131155 laggarwalkuf24.11.2025
ICOURT ICourt 369/2025 [KOKATA BAZAAR IAGGARW shallgg@g
[BUILDING, [Building, IAL Imail.com

IKKD/DELHI [KKD/Delh

1303, NEW]J303, NewlCS (COMMERCIALICS(COMM) [13.11.2025 IXENON PHARMA PVIINAVEEN (9810079786 [advocatenafe4.11.2025
ICOURT ICourt 651/2025 LTD VS KULDEEPCHANDR eenchandr]
[BUILDING, [Building, IKAPOOR A la@gmail.co
IKKD/DELHI [KKD/Delh|

42 [SH. PAWAN KUMAR MATTO DJSHAHDARA [NIL
(COMM-04)

l43 [PH. DEVENDER KUMAR JANGALA/NORTH- INTL,
IDISTRICT JUDGE, COMMERCIAL COURT  fWwWEST




la

K45 [SH. JAGDISH KUMAR, DISTRICT]

ISH. VINOD YADAV, DISTRICT
I((COMMERCIAL COURT)

JUDGE,|

INORTH-
WEST

COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCAT DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE E EMAILELECTRONIC|
N

NUMBER ID SERVICE OF
PROCESS

INIL

WUDGE, COMMERCIAL COURT

INORTH

INIL

U6

ISH. RAKESH KUMAR-II, DISTRICT]
WUDGE (COMMERCIAL)

INORTH

INIL

47

((COMMERCIAL COURT-01

ISH. RAJ KUMAR, DISTRICT JUDGESOUTH

WEST

INIL

us

49 [SH. GAUTAM MANAN, DISTRICT}

150 [SH. RAKESH PANDIT, DISTRICT}

ISH. BALWANT RAI BANSAL),
IDISTRICT JDUGE, COMMERCIAL]
ICOURT-02

SOUTH
WEST

INIL

WUDGE, COMMERCIAL COURT-03

SOUTH
WEST

INIL

WUDGE, COMMERCIAL COURT-04

SOUTH
WEST

INIL

[TOTAL




	Form-3

